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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.11.2021 (TUESDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 128 of 

2021 

 

Kushan Mitra  

Vs. 

Amit Goel & Anr. 

 
 

Mohit D Ram 

Kushan Mitra 

Manish Kaushik-R1 

Mrityunjay Kumar 

Shailendra Singh 

Kumar-IRP 

2.  I.A. No. 2506 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 899 of 2021 

Bharat Bhushan Kumar 

Vs. 

Spaze Towers Pvt. Ltd. & Ors. 

 

Geetika Sharma  Rishabh Jain 

Harshal Kumar-R1 

Piyush Singh-R2, R3 

Abhijeet Sinha-R4-41 

Gaurav Katiyar-IRP 

3.  Comp. App. (AT) 

(Ins) No. 651 of 

2021 

 

R Harish Raghavji Patel 

Vs. 

Steel Investments Pvt Ltd & Anr. 

 

Nitin Mishra Ambrin Khan-R1 

 

   For Directions 

4.  Comp. App. (AT) 

(Ins) No. 1474 of 

2019 
 

 

Xylem Water Solutions India Pvt Ltd. 

Vs. 

EPC Constructions India Ltd & Ors. 
 

 

 

With 

Atul Shanker  Nakul Sachdeva-R1 

5.  Comp. App. (AT) 

(Ins) No. 14 of 

2020 
 

EPC Constructions India Ltd. 

Vs. 

SREI Equipment Finance Ltd. 
 

 

AAkarshan Sahay  Arijit Mazumdar 

6.  Comp. App. (AT) 

(Ins) No. 127-128 

of 2020 

 

Nityank Infrapower & Multiventures 

Pvt. Ltd. 

Vs. 

Rakesh Rathi & Ors. 

 

Wadia Ghandy Kritika Nagpal-R1 

 

   For Admission (Fresh Cases) 

7.  Comp. App. (AT) 

No. 114 of 2021 

 

 

Gautam Khaitan 

Vs. 

Deputy Commissioner of Income Tax & 

Ors. 

 

Aditya Ghadge  

8.  Comp. App. (AT) 

No. 134 of 2021 

 

Minda I Connect Pvt. Ltd. & Anr. 

Vs. 

__ 

 

Rea Bhalla   
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9.  Comp. App. (AT) 

No. 135 of 2021 

 

Minda I Connect Pvt. Ltd. & Anr. 

Vs. 

__ 

 

Rea Bhalla  

 

   For Admission (After Notice) 

10.  Comp. App. (AT) 

(Ins) No. 303 of 

2021 & I.A. No. 

706 & 707 of 

2021  

 

Om Drishian International Ltd. & 

Consortium (B R Kohli Construction 

Pvt. Ltd.) 

Vs. 

Akash Singhal Resolution Professional 

of Earth Infrastructure Ltd. 

 

Gitanjali N.Sharma Dhruv Gupta-COC 

Akash singhal 

Abhishek Raj 

Sharma 

Ashish Makhija 

11.  Comp. App. (AT) 

(Ins) No. 480 of 

2021 

 

Gurpreet Singh Chadha & Ors. 

Vs. 

International Recreation and 

Amusement Ltd. 

Through Resolution Professional & Ors. 

 

Siddharth Banthia  Nizam Khan 

Abhishek Anand 

Kumar Anurag 

Singh-R1 

Nilotpal Shyam-R2 

Ayandeb Mitra 

12.  Comp. App. (AT) 

(Ins) No. 543 of 

2021 

 

IDBI Bank Ltd. 

Vs. 

Indian Oil Corporation Ltd. & Anr. 

Meera Murli  Amit Meharia 

Abhinash Agarwal 

Ankit Meharia-R1 

Sunil Fernandes 

Raghav Chadha-R2 

13.  Comp. App. (AT) 

(Ins) No. 549  of 

2021 

Shalibadhra Exports Pvt. Ltd. 

Vs. 

Nandkishor Vishnupant Deshpande 

Resolution Professional for Royal 

Refinery Pvt. Ltd. & Ors. 

 

Harsh Singhal   

14.  Comp. App. (AT) 

(Ins) No. 762 of 

2021 

 

Neha Khanna & Anr. 

Vs. 

Tybros Infratech Pvt. Ltd. 

Akshat Bajpai  

15.  Comp. App. (AT) 

(Ins) No. 763 of 

2021 & I.A. No. 

2040 of 2021 
 

Javed Ahmed 

Vs. 

HDFC Bank Ltd. & Ors. 

Jaspreet Singh Gurmeet Bindra 

Amita Kumari-R1 

Neeraj Sharma-R2 

16.  Comp. App. (AT) 

No. 105 of 2021 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Authentic Restaurants Pvt. Ltd. & Ors. 
 

With 

Sandeep Bajaj Vaibhav Sharma 

17.  Comp. App. (AT) 

No. 107 of 2021 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Amit Arora & Ors. 

 

Sandeep Bajaj Vaibhav Sharma 

    

  For Hearing 

18.  Comp. App. (AT) 

(Ins) No. 181 - 

182 of 2021 

Winsome Investor Welfare Association 

Vs. 

Amit Gupta 

Liquidator of Winsome Diamonds and 

Jewellery Ltd. 

 

Abhijeet Swaroop Amit Gupta 

Rakesh Gupta 

Karan Kohli 

Niharika Sharma 

Sumant Batra-R1 
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19.  Comp. App. (AT) 

(Ins) No. 544 of 

2021 

 

Varrsana Employee Welfare Association 

Vs. 

Anil Goel,  

Liquidator of Varrsana Ispat Ltd. 

 

Akshat Singh  Anil Goel 

Nipum Gautam-R1 

20.  Comp. App. (AT) 

No. 72 of 2020 

 

Sark Infraprojects Pvt. Ltd. 

Vs. 

Registrar of Companies, West Bengal 
 
 

Harshit Goel Sanjib Kumar 

Mohanty 

Amit Acharya-ROC 

21.  Comp. App. (AT) 

No. 183 of 2020 

 

Ram Prakash Gupta  

Vs. 

Radhey Shyam Sharma & Ors. 
 

 
 

Saraswata Mohapatra  Sushil Kumar 

Dubey-R1 & R2 

Vaibhav Mishra-R3 

   

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                            By order of Hon’ble Chairperson 

1. Notice Board                 -sd/-  

2. Website: www.nclat.nic.in                                                          Registrar       

http://www.nclat.nic.in/

